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(a) whether Group 'D' officers of the Central Excise 
and Customs went on an indefinite strike throughout the 
country from the 15th May, 1998; 

(b) if so, the details thereof alongwith their main 
demands; 

(c) the reaction of the Government thereto; 

(d) the measures taken by the Government to 
ensure early call off of their strike; 

(e) whether any agreement has been made with the 
All India Customs and Central Excise Group 'D' Officers 
Federation; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) to (f) The 
Members of the All India Customs & Central Excise Group 
'D' Officers Federation proceeded on strike from 18th May, 
1998 in pursuance of their following demands : 

(i) Pay scales at par with those of CBI/Delhi Police 
Constables for the Sepoys of Customs & Central 
Excise. 

(ii) Five promotions during the service career, 

(iii) 25% quota for the sepoys in the air pool at 
I",emational airports. 

(iv) Washing allowance at market rates. 

(v) Cash payment in lieu of uniform. 

(vi) Increase/revival of Sepoy posts. 

2. The demands of the Federation were discussed 
with the representatives of the Federation. The Central 
Board of Excise & Customs provided its response to the 
demands made by the aforesaid Federation and cons .. 
quently th~ Federation has called off the strike w.eJ. 18th 
June, 1998. 

[Translation] 

Favourable Er:-.vlron ......... Tech~que 
In Textiles 

3568. SHRI PRABHASH CHANDRA TIWARI : WII the 
Minister of TEXTILES be pleased to state : 

(.) whether the Government haw made any 
estimate of the expenditure to be incurred on adoption 01 

technique favourable to the environment in textiles industry 
including handloom and powerloom: 

(b) if so, the details thereof; and 

(c) the steps proposed to be taken to adopt this 
technique during the Ninth Five Year Plan and the amount 
allocated for the purpose. 

THE MINISTER OF TEXTILES (SHRI KASHIRAM 
RANA) : (a) to (c) No, Sir. However, looking to the ten 
needs of the industry. the Government has undertaken a 
scheme for expansion/setting up of teating facilities in the 
country through a network of laboratories. Besides. steps 
have also been initiated for offering consuHancy to the 
aspiring textile units including handloom and powerloom on 
professional basis relating to Environmental Management 
System and also for creating awareness regarding eco-
friendly techniques through seminars, workshops. publica-
tion of iiterature, etc. 

Development of Rural Industries 

3569. ~HRI VITHAL TUPE : Will the Minister of 
INDUSTRY be pleased to state : 

(a) the funds provided to each state for the 
development of rural industries during each of the last three 
years; 

(b) whether the budget allocation during 1997-98 
and in the cUffent year for this purpose is quite low as 
compared to 1995-96 and 1996-97; and 

(c) if so, the details thereof and the reasons 
therefor? 

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (a) to (c) Setting up of Rural Industries is primarilY 
the responsibility of the individual entrepreneurs. However, 
Central and State Govemments supplement their efforts by 
way of providing infrastructural facilities, incentives, 
financial assistance through various institutions like SIOBI. 
NABARD etc., for setting up industries in the rural areas 
as well as imparting training to the rural artisans for 
development of skill in various trades. 

Sectorwise/Schemewise funds allocation for 
'di~nt of rurallnduatrles In various States are being 
made IW the respective State Govemments. after 
finaJiIaIIon of Ihe budget proposala by the Planning 
~. The details of the funds .allocated during the 
last three yurs for development of rural industries iii 
various States by the Khadi and ViHage IndustrieS 
Commission and Coif BoanI. under the administrative 
control of the DeparInient. of SSI & ARI. are given in 
staIaInent , & II. 
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Statement Showing Disbursement of Grants and Loans Under Khadi and 
V.I. Sector for the Last Three Years 

(Rupees in Lakhs) 

S.No. States & U.Ts. 1994-95 1995-96 1996-97 

Grant Loan Grant Loan Grant Loan 

2 3 4 5 6 7 8 

1. Andhra Pradesh 210.40 867.19 381.95 721.10 959.73 642.06 

2. Arunachal Pradesh 2.39 3.04 125.41 43.75 

3. Assam 52.71 86.06 20.79 19.82 65.25 66.11 

4. Bihar 574.12 301.57 585.89 286.34 663.46 201.19 

5. Goa 20.71 0.65 32.08 45.95 47.95 

6. Gujarat 866.70 458.15 161.44 157.09 1441.87 92.05 

7. Haryana 181.32 562.67 232.57 136.76 311.98 140.39 

8. Himachal Pradesh 115.67 154.55 210.67 128.40 205.47 43.00 

9. Jammu and Kashmir 66.65 107.29 89.70 302.03 333.77 40.48 

10. Karnataka 337.27 883.70 537.93 507.38 908.90 227.64 

11. Kerala 294.53 461.95 158.04 461.75 1322.21 130.69 

12. Madhya pradesh 203.23 497.36 112.07 303.23 821.24 202.53 

13. Maharashtra 364.93 437.02 327.23 958.50 1055.86 307.92 

14. Manipur 12.68 24.53 115.66 210.54 10.26 

15. Meghalaya 5.22 27.79 2.45 12.49 237.31 42.79 

16. Mizoram 14.88 101.60 21.16 36.64 1029.18 1.62 

17. Nagaland 46.88 265.36 6.05 13.16 761.78 19.51 

18. Orissa 76.22 276.92 5.22 217.89 442.19 195.98 

19. Punjab 6.03 238.22 151.88 220.24 672.06 78.10 

20. Rajasthan 333.54 725.95 871.10 437.53 1496.90 237.03 

21. Sikkim 2.40 15.08 3.90 

22. Tamil Nadu 1376.00 1435.64 1603.49 254.83 1490.36 489.87 

23. Tripura 5.17 49.90 2.93 34.69 90.81 26.60 

24. Uttar Pradesh 2989.89 1455.34 2927.19 1332.25 3730.83 734.20 

25. W9St Bengal 73.12 579.41 261.31 267.12 1239.24 207.87 

Total-I 8194.48 10009.36 9698.64 6975.10 19662.30 4163.45 

II. Union Terriorltle$ 

1. Andaman and Nicobar 42.85 

2. Chandigarh 312.00 76~34 356.98 2.32 



f69 Written AnswelS ASADHA 19. 1920 (Saka) to Qusstions 170 

2 3 4 

3. Dadra & Nagar Havel; 

4. Daman and Diu 

5. Delhi 501.09 163.15 

6. Lakshdweep 

7. Pondicherry 2.21 

Total-II 813.09 241.70 

Grand Total 9007.57 10251.06 

Statement-II 

State wise provision of Funds made to the State 
Govemments for the Development of COIR Industry 

S.No. State 1995-96 1996-97 1997-98 

1. Kerala 193.21 586.13 664.21 

2. Tamil Nadu 59.14 37.50 142.64 

3. Andhra Pradesh 3.12 3.48 8.96 

4. Karnataka 7.96 17.07 52.68 

5. West Bengal 3.35 0.00 0.00 

6. Goa 0.00 0.00 0.00 

7. Orissa 9.97 5.21 9.36 

8. Maharashtra 0.00 1.00 0.00 

9. Pondicherry 0.04 0.00 0.04 

10. U.T. of Andaman & 0.02 0.00 0.00 
Nicobar 

Total 276.81 650.39 777.89 

[English] 

Development of Mangalore Port AS Free Port 

3570. SHRI H.G. RAMULU : Will the Minister of 
COMMERCE be pleased to state : 

(a) whether the Government propose to develop 
new Mangalore Port as a free port; 

(b) if so. the estimated cost of the proposed 
project; 

(c) the amount proposed to be spent during ~998-
99: 

(d) the facilities proposed to be provided thereofor: 
and 

(e) the time by which it is likely to be commenced! 
completed? 

5 6 7 8 

268.64 29.59 394.17 17.07 

19.51 66.01 30.59 5.10 

0.13 2.96 7.60 2.06 

645.26 100.88 475.21 24.23 

10343.90 7075.98 20137.51 4J187.68 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) to (e) The Advisory 
Committee set up under the Chairmanship of Shri Raunaq 
Singh, Industrialist, to examine the desirability and 
feasibility of establishing a Free Port in India had submitted 
its report on the subject. The report has been examined 
and the Govt. has asked the Indian Institute of Foreign 
Trade to draw up an implementation model including likely 
changes in laws anJ rules, administrative framework and 
also various fiscal measures to enable the Gov!. to take 
a policy decision. However. at present. there is no deceslon 
on new Mangalore Port as a Free Port. 

Import of Agricultural Commodities 

3571. SHRI BALASAHEB VIKHE PATIL : Will the 
Minister of COMMERCE be pleased to state : 

(a) whether the Government have earmarked any 
agricultural commodity for import during 1998-99; 

(b) if so. the details thereof indicating the 
quantity proposed to be imported and the consumers! 
landing price; 

(e) whether the Government have made a prior 
assessment about the need for such import: 

(d) if so, the details thereof: and 

(e) the foreign exchange involved in such import? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) No. Sir. The Government 
has not earmarked any agricultural commodity for import 
dunng 1998-99. 

(b) to (e) Does not arise. 

[Trans/ation] 

Purchase of Dialysis Machine by BCCL 

3572. PROF. RITA VERMA: Will the Minister of COAL 
be pleased to state : 

(a) the date on which the Dialysis Machine for 
Central Hospital in Jagjivan Nagar of BCCL was purchased 
and the cost thereof? 


